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VERIFICATION

hereby verify that the contents of the report in the form of affidavit are true to
my best of knowledge and belief. No part of the report is false and nothing
has been concealed.

W
Verified at Kolkata on this 4 day of February, 2025.

KJL;J%

DEPONENT

GOVT. OF INDIA
Regd. No.-6584/08
Bidhannagar Court
“iat.-North 24 Pgs.

2 7 FEB 2075
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40183ANNEXURE R-1

DEPARTMENT OF URBAN

Memo No, 20-8r. Spel. Secy (NG)

To,
The Executive Director (Technical),
National Mission for Clean Ganga,Ministry of Jal Shakti, G

17 rioon, ivigjol nyan LBEREALE IRLLIVESELE AT LCTE R L R AR AR Ry \ TErY a‘r.v .1
= g 3 F 3 '&.\ vt A S

e anrs o nn renapememmm e e ana o e e e e
Sir, \
With reference to the above subject, | am directed to attach herewith an Updated

ZULS. |he | AUl€ O CONLENLS 01 Ne ) KEPort 1s as uiaer

| 8l. No. Content . Annexure
o _u} | No. |
1. | Main Report M ) | Nil |
Ly | Mamd rrarls amd Effarts | | I
T T e Tt |~
9, | Report from SUDA 1 C

Youls faithfully, \‘;S/‘
U 20|

Senior Spetial Secretary,
Department of UD&MA
&
Program Director, WBSPMG
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8w  CEeeel @ DEPARTMENT OF URBAN

111, o W] Wl 1~y v

. S Chg, |
Memo No.: 20/1(21)-Sr. Spcl. Secy (NG) 3 a ./Datei30.01.2025
T

Copy forwarded for kind information to:

4. Executive Dircctc.)r (Projects), National Mission for Clean —Ganga.

T mm————p =

8. Director, SUDA

15. Chief Engineer, GAP Sector, KMDA

Senior Special Secretary,
Department of UD&MA

&
Program Director, WBSPMG
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WTPs for potable water.
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» IEC Activities:

UCL, SULY 1O UEC, SUSY.
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Ganga Utsav, 2024
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Senior Special Secretary
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Program Director, WBSPMG




40198

Annexure I
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Water Quality of Polluted River stretches of 17 rivers in
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5.1.1 River Ganga Water Quality in 2023

Criteria (PWQC).

° w.r.t. DO (Median) at all the locations

B ESTeTaEEE.,. N SRR SRR e A

40273

Sa, <

17

8,5

NOSY

o TR\




Cu A Tres AT G
e S aewlas o 81 Sl AT

e " -

s 748 it |
- LN Cmat 7.8 |
" s WA WARA L CF Cmat 72

g
ok
-

CAMCA AT N LAS DA

e narierniy




RACHRA T AT G AN COTE:
Byes Maagss o a1 Cadaraam
Y = ]

VIR GAVEA M IWARGASSRAM ARWIIIN === 1.0
wsnswmss = 1.0
'aﬂmwv-&v-unw,quqﬂ- — 1.0
mnumiss o/ = 1.0
A/C BOWG WA SATYARATAN TEMM L /S BAMWALL = 1.3
| DAL G AT e a:

z Ayjenb i

W W ——— =

: £
i . 25 §:

L
ush vARA WAL TUNDAR BADGE | e 5

e aa
wRAR we 18

SOCAMA D/ 4 (O GAINDIA BRDDD = 1.6
MAR AN — 19
AU GU N s— 1.4
UASATANGAN) e .5
o i ——— Y W

[Bup

A ., -
B/ BRAC AL BN S—
b — "ﬂ
i 1

ipal

AN CANGA AT FANCLA,  S— 2-
-l 19

H ANGt DaLAN m— 1.2 t

A e e w— — —
I TEEW N PLUMNING GRAT 18

SHITALATALA, MAITA S— S
AT — 5
i —— e 18
m-m e T
CANOTN WEACH S—— ;
e aUstaia e 3.6
Cavca AT NLAN 14

Fignre 24 Water qualitv of River Ganga w.rl. Biochemical Oxygen Demand (BOD) during 20023 ( Toral locations- -
A ]

Complving- 85 locations Nem-complying- 19 locarions)




"

LY
=§§§§§E

-
BACIRATHI AT AWCOTR| wm ] 8
Rhw Masdie s it Gacamere == 18 ‘*'-~..
Ryer A paiads 3t oy = 1.8 ‘A
MANDAD W /T ALAKNDA. AUDRAFRATAS = 1.8 / @
B/ WA aupRa - 18 : }
ALEAN DA AT MANOACNL SUDEAPRAYAC = 1.8
B AGH RATHI U/ C ALAKN DA, DR sRAvaG = 1.8
ALAEYDA B/ BHAGHATHL DEVERATAG == 1.8 f.r' S phﬂfl thiri
ALAKWOA A/ BMAGHATHL DEVWRAVAG == 1.8 i . .
o/ 33 P
A/C 4O VEAN AT remmL B/% a6 FEId No 6564
WASKE AAURIG LT a8 .'\." !’F\ L-D I:’. ;‘”4“.-5‘ R J"{--.u

SR D 4

s 2200
e A e 200
—

)19]

03]




WAG BLATHI AT GAMGOT R
Rover Mand shani ot Lodamath
My s and s ot Bad rnai®

ALAX N B/C MANDA K N 1D A P RATAG
ALKASIDA A/C A NDAKING, RUDIAP RAY AG
EHAGEUATH IC ALARND A, DIWPRATAG
ALAK MDA B/C BHAGIRATH I, DEVIRATAG
ALAKNDA &/ BHAGIAT I8, DEVIRAYAG
RIVE R GANGA AT SWARG ASHIUA M RS SHIKLS 1
USRI SHIELS M

-

MG ML AR T LoLoN
ROSHIKCSH OFS

L
BRUGH AT D%, GHARM UK TE 36w AR
WA A GHAT [ALIGA M)

U/ AN MALY LASGHAT)
WAMMALL O3

MCRAMA D75 (0/3 RAK NORA BRISGH)
BARAN A

U/S MUNGLR
MAUNGL
U/S SLATANG AN

L R
WATERINTARE POENT, BHAGALPLR
A PA A GAR

A GAL P LR

gttty

-

o' u

HAMALGADS e 4

O IS N S AR S—

GANGA AT PATEUALI NLAR DURGA CHAN s

1100
| 430

locations,; Non-compiving- [0 locatiens

b 13)e/

(uespapy) jwo




GANGA AT PATICAL VLAR DURG A fHAN

TYLLEE P RJAEREREE P Lrp wuzrar mreess




5.2 Status of water quality of River Ganga during 2014 vs 2023

locations during 2014 & 2023 (53 locations compared)

~ - -

locations during 2014 & 2023 (53 locations compared)

. NIT Gandhighat to Patna D/s: Mokama D/s and Bhagalpur to Kahalgaon in Bihar

. Behrampore to Serampore in West Bengal
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Roorkee D/s in Uttarakhand
L] ctratonh Fram Reiiahat N/c Charmulbtachuiar tan Kacchlaohat i Aliaarh s Kannani N/e: Kannonre Tha s

- -

Varanasi D/s (Malviya Bridge) in Uttar Pradesh

. entire stretch of Bihar from Buxar, Chausa Karmnasa to Kahalgaon
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River Ganga water quality 2014 vs 2023 (Jan-Dec) Biochemical Oxygen Demand mg/L (Median)
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the UNIET DECITias yy v yvs see == —=

Committee (SGC) held on 06™ November, 2024 at 11:00 AL 1/ <7 _-,)Q:-,, s 7 Y]
b -~ '.-,'1."’,-.{-’; - |

o Q2 } I

. f? ."I,r

Venue: Conference Hall, Nabanna, 13“Floor. \ '-«-*"f«.\\ : ‘k /)(2‘
z A ' Plalemasnan nmﬁwtmnu ":,'_'
Committee
W tiand A mnavnes — 1)

The Chief Secretary WEICOMEU ull Wi mivamswsey ~= === - _

initiated the discussion.

IN UCLHIL @i dwspuwess= = -

Management (L WM) ngmmmc in the State.

wor;d:g of the West Bengal State NGRBA Yrogram miuaggumssss =2==e 2

N -

1NE MINULES Ul Liv 1w s—eg— =
and confirmed,

West Bengal State NGRBA Program msuaguunis sv=p \ o=

S

L e

INE FIVEIMI Ariivwiarny o=
Management (L WM) Program in the Smte as below:
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v Sewage Generation in Ganga Towns
a) Estimated Sewage Generation (based on Estimated
Population in Urban areas in the year, 2022
taking 2011 Census as base.)

Kolkata —
DGCs-
Total -
b) Details of Sewage Management in Ganga Towns:
C e Tiaotlkia Watianal (lrssn Trilimal
including that of EKW.
A VAR l‘lb —— gy = .
maximum BOD level 12.0 mg/L.
- = e L il DIATY @ N osandl

v 1IN DEPIEHIUCT; LVATy INIYSG Sustnpye rw woor o

maximum BOD Level 2.92 mg/L (Source: WBE;éB r;porl). 1
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- = R s
presented: Vi —
—HA .
No R e _
meeting 2024 il
1 Howrah-Bally 04.91% 96.24% 1.33%
Baranagar
2 Jangipur & | 56.30% 62.20% 5.90%
7 Chakdah Technical  Bid | 17.20% 17.20%0
under evaluation
under NMCG
8 Garden Reach - Work Just | -
Started
KEIIP Project, Funded by ADB
‘ No I last review | ScpIemDer LUi4 | rrugiess
meeting

DPR under preparation Unger e LXCCULIE ABTIVINS @iy s ves o -

v Under Tendering:

T | Value of the 1 l
1 (50 KLD) DPK; Awalling approvai uvis
NMCG.
— ——— T an I TRER ic nnder pxamination at ]
Murshidabad STP (4 MLD /72.63
5 SBR-New & 2 MLDWSP- ‘
Renovation)

Aartad/me O wbla

. i ,\;, \
) ’ \‘l"g““-\
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v DPR under examination in the NMCG:

ISl | Name of the Project Status
l ‘ Frojest F
completed.
- il
‘ l Project) | InanZEuOn. -

« Fund Provision under NG IL:

under NIVILW ¥ CAGIIIIGLIU e oo~y == —

T nm- 142n AN > |
rB Project COSt WRICD &G UNUG Saauummue o) -
NMCG l J
‘ l (Santipur, Asansol & Durgapur) l E
S imein o insiam aF fund fare nrioritv STP proiects in the

AR, ———

[Action: WBSPMG & NMCG]

Minutes of the 8"SGC Meeting Page 4



40290

v At present, there are 2 IUNCUONAL F3Lr> au s sy o -
it

. —

examination of I:IMtG.

issue.

N S

£ addeaccina Faeeal Coliform

[Action: WBSPMG & NMCG]

- s

(Source: WBPCB report) due to co-treatment Of scpuage

furnished below:
< Qtatus of co-treatment:

T e

i 1323.0V D | Breir
» (hat Development:

State in recent times

Abatement Programme OF FIVEr UBIEA iantug i wew worms =

Minutes of the 8"SGC Meeting
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/ KMC and CESC are exploring possibility of the re-use of treated waste water

L

+ et ~tieatian of the list of Ganga Towns in West Bengal:

10 WHS [TDUIT W sar wne= =

State scheduled to be held on?‘éovember 29, 2024.

4cacd alana with new ones

while fin;!izing the fresh list.
[Action: RRC Committee]

== s+ Lanad am aanulatinn as o0 2024:

{aKEn Up IN WS Wity ===~ - _
[Action: IS wunmisy

- sew T OTYR AT b

NGF;BA Program Management GroUp (WDDFI¥IN W maseew oo

Bengal.
[Action: UD&MA Department]

Monitoring Stations in Hooghly and North 24 Farganas uisumas ws sex=s == = =

—ala
P L =, ', WSS ¥ |
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intervention in West Bengal.
[Action: Department of Forest and WBSPMG]

VW IDOL IVINS SMEmves== == st

technical and managerial expertise.

The Chief Secretary considered the views and directed WBSPMG to take up the issue with the

NMCG. :
[Action: NMCG and WBSPMG]

e

L st B

[Action-UD & MA Department and WBSPMG]

Minutes of the 8"SGC Meeting Page 7
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JAD UL BN YTy wnne= =

NMCG.
The Chief Secretary has directed UD&MA department to formulate a suitable policy within 1 (one)

month to address this issue.
[Action: UD&MA Department]

Having no other issues 10 discuss, the meeting ended with a vote of thanks to and from the Chair.

Chief Secretary, (@Mﬂgﬂ
&

West Bengal State NGINDA F1ugs ams soame gz ==
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PM.

Venue: 3"' Floor, Conference Hall, Unnayan Bhawan.
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proceed with agenda wise issues:

reviewed and ConIirmes,

issue:

- - » sv W _a_ =wnAad

mcludmg Kolkata
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e A2l |

I| ; ( 7 | Chief Engineer, North

L

H LG UALILEILI LA TY BAs Smasrasnms wem= -

data 2024 within a shortest possible time. HVDIA A

functional STPs of the State.

« Acsnda —5: Review of the Status of FSTPs

=k e T o dm DOTDaA

Menmber Secretary, WBPCB has expressed satistaction WIU T HIUHUVG UL v v 2r2mmes
State.
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e . i1 £ DITEM Loua haan rennrted ac Non-Functional by the CPCB in E‘% ;éport, "'nn ‘

n SUDIMIL & TCPUIL Ul LIS 1aduv.

[Action: PHED) \I

| Ctmaeaisnesded. I

= = i i eYan AP RQTPe far

M The overall physical progress of the Prabnupada Unat Nas aUIlSYSu W 177 /u wx wovapsesss = == ===

-
™oL oo VAR ||
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Department.

o Agenda—10: Miscellaneous:

f w6 TV lian £ Tiasmadawr River in Acansnl & Durgapur ZOII&S:

Il FINALISAUULL UL 16V IOV Ara &% AVa Arsassmesse == — -
due to scarcity of land. ll
- .o - - RS TR, S
n VISIMDET DTCITLALY, Y7 475 Yol 33659 Waswwrwee weee= === == - —

fail.
S N wrm svn 4 TEIDIORALCT




|

25

e

40297

water quality for LWM Programme:

) AN g . W P
A Y ﬂ
iy S e
TEF TR £ 0 Ao A TITFAITLAT . . . ol I AT TP T _k-lf_‘{‘:_‘x_ S’ ol oy /

latest Waste Water Quality monitoring parameters.
[ drtinn PHFEM

Forestry Interventions Projects for which funds are pending from NMCG.

e. Health Department:

TTASAA RS MALAARE MLAIAR RALE WORAL WAL A MWl MR WARLWARL LAY VY AAAEE LAWY AMRWLIIEIWD WL ALY L FTERAAE LA LW A EWEAIWD kil

the area,

F T Thae b L d.

sufﬁcient_ for issuance of CTE or CTO certificates.

W GHAUIT LT IT3PCLVLIVE UGSl ULSIHIL W UPUILS LT ULV PULHL UNUSTHREIL 85 PDArt 01 eir fver nejuvendion

Plan.

D i el

identified polluted drains.

[Action: KMDA, WBSPMG)]
Having no other issues to discuss, the meeting ended with a vote of thanks to and from the Chair.

L g

£=]

Convener : &
Member Secretary, WBPCB
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river stretch

Plantation on the both
sides of the river

24 Parganu
(North)
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i
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ssion for clean Ga
Jepartment: Fores
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progress {Till Dec

v orders dated
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dver St
‘ -
Bar
Indira G
utional m
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Barack
K¢
cnuc
Bar:
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nent of West Bengal

rersity Parks
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Targets achieved and
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7 8 L
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ter Treatment NIL
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| SEESEREI
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dyalaya
rmy area NIL
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NAME OF THE EXECUTING AGENCY- GAP WIN(

1. Physical progress of the operational €

Sl. No.| Location ULB Capacity | Actual ]
Jurisdiction| in MLD | utilization 1
at present i
1 Bhatpara Bhatpara 60.50 29.18
b
2 Kalyani Kalyani 21.00 18.0

mI ort.
ber i
IR,] DA
atus of
m stallation
OCEMs
g
) ot install till
he o
sted
ot install till
now

the last visit

NIL

NIL

ncremental progress over




Sl. No.| Location ULB Capacity | Actual
Jurisdiction | in MLD | utilization
at present
3 Gayeshpur Gayeshpur 8.33 3.62
4 Budge Budge | Budge Budge 9.3 6.88
5 | Barrackpore | Barrackpore 240 (081

40301

atus
m stal on
‘OC s
se lotir [ tll
n
e lotir [ Hll
n
rk
lotir [ i1l
n

rk

al progress over

;nth
er,2021 is 3.63

[NE =100 Mtr.
rk : 10 Mtr.
08

| & Maintenance
n STP started




S1. No. | Location ULB Capacity | Actual
Jurisdiction | in MLD | utilization
at present
6 Halisahar Halisahar 16.0 6.20
11.0
Bandipur
7 (Khardah) Khardah 14.00
. | _
8 Garulig : Garulia 4 e

40302

atus of
n stallation
OCEMs
[
an
sal
0
| ot install tll
4 now
b
lins
ot install till
now
ain
e
nt
e.
ot install till
ite now
p
ay

2t

Incremental progress over
the last visit

105

ated

Operation & Maintenance
work for STP started.

Operation & Maintenance work
for STP started.

Operation & Maintenance work
for STP started.




Sl. No.| Location ULB Capacity | Actual
Jurisdiction| in MLD | utilization
at present
6.0
9 Naihati Naihati 6.50
10 Naihati Naihati 11.56 11.00
11 Panihati Panihati 12.00 12.0

40303

Status of Status of Incremental progress over
installation | House the last visit
of OCEMs Connection
"‘\*:i__s..",ﬁéémtiun & Maintenance work
for STP started.
Not install till
now
NA
Not install till Operation & Maintenance work
now for STP started.
NA
Not install till Operation & Maintenance work
now NA for STP started.




Sl. No.| Loca a U
Jr
12 Ti rh
13 Bai aati
14 | Bha war | I
15 |Chan  nagar|Cl
16 Ba ria
Utt ra- |,
17 Kott  ;and e
Kc¢  gar
Na wip
18
Kar  para | ]
19

Ca ity | Actua
in D utiliz
at pre
) ¢
) 4
) 3.
6
0 (
10 3
9 ALD
1€ MLD
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Status of
House
Connection

NA

NA/

NA

NA

O&M

Trial &
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1. tus of the non-operatic [ ST
Sl. |Loc m ULB Cap: 7/
No Jurisdiction |inM
: Ser  »ore Serampore 1
2: Ch: dani Champdani 1
2. Psunder different stages  exe
Sl Lo¢ on ULB ’rog
No. jurisdiction ap?
VILI
1 oghly Hooghly
2 \gipur Jangipur 8.

- -

e fo
Hon

L 25

ctional

ctional

Incremental progress
over the last visit

‘or Civil

M)
ral design

ted.
&Laying
line going

+ Civil

2ss.-Civil-
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Sl Location ULB Proposed Timeline fo
No. jurisdiction capacity in | completion
MLD
MARCH 2!
3 Raghunathganj Jangipur 5.00 MLD

.on
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SL Location ULB Proposed Timeline fo1 A _\}E‘&%wntal progress
No. jurisdiction capacity in | completion . er the last visit
MLD ¥ :'y}#\
o \I‘,:
)
7/
MARCH 2¢ 2024 : 66.1
wceived from
ass- Civil
leted.
ed
-4 Berhampore Berhampore 3.50 MLD sted: i)
) m/240m
gress-43%
Progress-
mpleted.
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SL Location ULB Proposed Timeline fo1
No. jurisdiction capacity in | completion
MLD
Jagacha Gram
5 Bally (Kona) - m—— 62.00
6 Arupara Howrah 65.00
7 Mathkal Baranagar 60.00
8 Maheshtala Maheshtala 35.00 MARCH- 2(

Incremental progress
over the last visit

l

im length

£

f L

d
gth one,\
7

-24

it.
f Quarter.
chanical

Structure &
completed.

sleted.
leted.

od.
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SL Location ULB Proposed Timeline for
No. jurisdiction capacity in | completion
MLD

131-12-

arter.
ical

cture &
pleted.
i

apleted.

ting,

ng &
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SL Location ULB Proposed Timeline for
No. jurisdiction capacity in | completion
MLD
North Barrackpore | North Barrackpore 38.00 2025

Incremental progress
over the last visit
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Sl. Location ULB Proposed Timeline for | Prese  Status Incremental progress
No. jurisdiction capacity in | completion over the last visit
MLD

Plasteri  00% Completed Overall Completion

Of HT¢  tation is 1.940%.

CCT:-1  gof CCT100% completed.

SBR ¢  m (Decanters)- SBR System =
(Decan :‘Mechanical Procurements }Qﬁ
’ % . /f

Complu

f}'é
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SL.NO | Location ULB Proposed Timeline
Jurisdiction capacity in | for
MLD completion
10 Chakdaha Nadia
15 SEP 25

ine
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OFFICE BUILDING & STAFF QUARTER:-

(i)Pile Completed.
(ii)PCC work Completed. ( iii)RCC work Up
to Plinth Completed. (iv) Up

tolst Floor Slab RCC Work Completed. (V) |
50% RCC work Complete up to 2nd floor Sla%:
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Ra
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9. Deb
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1k
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(S.

Flow
Dr:
(MI
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17.12

25.75

46.36

91

7€

4.8]

A
ilternat
Polluti
Abetm

measu
tal

NIL

NIL

Nil

oo e

NA

NIL
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c ! F of
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Any
lternative

Pollution \

Abetment
measures
taken

NO

NO

NO

AN ]
I_ Incremental
f pPr : SS
m\*' the
/1’ last visit
| «‘t/
4
sl
F

NIL
i
[P. Bk
€ NIL
8 Under KMC
4 Under KMC
cof
is Nll
288
t of
is Nil
ess
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Any
alternative
Pollution
Abetment /
measures /
taken / )
o
T/
P
NO
¢
Under KMC
ne.
ant
s NO
1
g
(8]
9.3 Under KMC

Incremental

progress
over the
”\l_est visit

N\ A

A

£\

Under KMC

Under KMC
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Sl Name
no. of drain
43, N.C. Pal Khal
44, Saraswati Khal

45.

DhopaGhat Drain

IChandannagar
Drain

47,

Nazerganj Khal

ITC Triveni Drait
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C Flow of A
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Sl Name City/ Flow of Any STP
no. of drain Town Drain operation/planned in the a
of (MLD) catchment area or likely 1
conflu diversion/interceptionof /
ence the drain of STP ]
point
Si
o
T
fi
- : Sankrail, NO Q
54. Binghi More Khal Howrak 14.20 MLD I
2
v
BTPS Out fall
; 49.03 ML
55 Pl Hooghly | 49.03MLD No
Kanchrapar To be diverted to the ongoing
i ha 55.65 MLD
* Bghii Kanchrapara STP

a

vited
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for
dded|
1&D

Financial
:;I:I:I evaluation in
e progress
;arries
from
i. It is
nder NIL
aitty-2
et.
s under Nil
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4. Detailsof AlternateTreatmentTechnolog

River name | Polluting drain

GANGA Jangipur Drain

Bio/Phyto r
interim meast
drain. Chemi
been taken u
result data it
for waste wate

Date:10.01.2023

40335

LthePullutedRiverStretches.
ails MLD
treated

Chemica
dosing,

ent process as

up for Jangipur ’
1g work etc. has desilting DOSII?{%_and
[ as per the test 0.2 work etc. has e

wE ' ; work is in
sired test result been taken

progress

| with the present up
s. periodically

Name of Reporting Engineer: PRANTIK RAY

Designation: CHIEF ENGINEER
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1437785/2021/0/0 JS(UDMA) 40336
Government of West Bengal
Department of Urban Development & Municipal Affairs v
DE-8, Sector-I, Salt Lake, /‘K NQO ‘72\
Kolkata-700064 - A

MemoNo. -UDMA-24011(99)/7/2021-]S(UDMA)

LA S EERArs 2 gy == -
o L

This issue has an approval of the Higher Authorities.

Joint Secretary
UD&MA
Department

MemoNo. -UDMA-24011(99)/7/2021-S(UDMA)

CEOKMDA
CEOSJDA
CEOADDA

A

-t 1 TATanta AManacementCommittee

9

JULLIL LPOLL L y s s o

~. Secretary, MED

i

Chief Engi.neer,KMDA

LaZe L%l A prms  m————
& ALL ks w

13. Special Engineer,SLRDC
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-

14. OSD to the Municipal Commissioner, KMDA
15. PSto Hon’ bleMIC
16. PS to PrincipalSecretary




Government of West Bengal
of the District Magistrate & Collector, Hoog

Revenue Munshikhana Section /
(Email: revenue.munshikhana@gmail.co

Dat [,an .‘20257

Memo No: 1 R.M.
c’ L1028

From : The District Magistrate &
Collector, Hooghly

To : The Principal Secretary to the Govt. of West Bengal,
Environment Department

Sub: Report in connection with O.A. No. 200 of 2014 (M.C. Meheta -Vs. — Union
of India & Ors.)

g

Sir. -

With reference to the above cited subject | am sending herewith the report in
respect of Hooghly District in connection with O.A. No. 200 of 2014 in the matter of M.C.

Meheta -Vs. - the Union of India & Others for your kind perusal.

Enclo: As stated.

Yours faithfully,




Se

age R ofH District rea);

1. Sewage: : O T A

a) Perday generation of sewage in each city/Town within the district: 162.83 /, $ R }a
MLD/day s Ehaudhur

b) Quantity of sewage treated per day, city/town wise: 31.71 MLD

/4

‘dn:':r:iu}:}u Court

NaNEE

Hel“ LT, \’53‘
Actual Status of ; g
St | District| Name of STP | Location of sTp | C3P3City | utiization u:::::ﬂ:arﬁ mS;T::w """“‘H e
No. (MLD) | at present onifa OCEMSs connection
in MLD " (if any} 0
0 and
. LT o S
1 Baidyabati Baidyabati | 600 | 444 "":i;]“‘““” NA | workforSTP |
now mned.
=1 | Operation and
. maintenance
2 Bansberia Bansberia | 030 | 028 no  (Notimstalled | o 1 ork for STP
till now
started.
i ] Operation and
" maintenance
3 > Bhadreswar Bhadreswar 7.60 2049 No:lll;‘ stalled NA work for STP
% b started.
[ =
A
ot in maintenance
4 Chandannagore | Chandannagore | 22.66 6.9 tr’:d w:tr:: Rl aow NA work for STP
= ingly started.
Trial run
started from
27.07.2022
Uttarpara- S : :
5 Kotrung and "‘:"";’G""‘ 2200 | 1600 | na | Notinstalled| Glenning
Konoagar anchayat till now repairing and
renovation of
[ network s
under process
Status of Non-functional STPs:
Installed in | Current initiative Incremental
| s UL Capacity | (vear) Non- towards Present 58
SiNo. | L e > LY i e
o - Jurisdiction | in MLD functional i functionalization, Status over the last
since(year) | iffany visit
Instalied | DPR for
1990 - Augmentation and Non
1 Serampore | Serampore 18.6 Non- upgradation of the fun m‘; G Nil
functional STP is under
2011 process
Installed DPR for
2009 Augmentation and N
2. | Champdani | Champdani 1,00 Non- upgradation of the | c;'” " Nil
functional STP is under e
2018 process




In order to meet up the gaps the following steps have been taken:

40340

S Ehaudhuri

i) 26,50 MLD capacity STP under construction at Hooghly-Chinsurah. t Bidii haiagar

i)  DPRsof 32 KLD capacity FSTPs at Bhadreswar & Uttarpara are under examing MGC. g uis

iii}y  FSTP at Bansberia 15 KLD is under tendering stage. Timeline: 15 months afer iss
work order.

iv) 160 MLD capacity STPs at Champdani & Serampore are under proposal subject b, 3
of land.

v)  Work order has been issued for installation of FSTP of 20 KLD capacity at Aram %@L %
Hooghly and date of completion is 180 days from the date of issuance of work orléreile.
02.08.2024. -

vi)  Work order has been issued for installation of FSTP of 30 KLD capacity at Singur Block,
Hooghly and date of completion is 180 days from the date of issuance of work order i.e.
02.08.2024.

STP under different stages of execution
N Proposed | Timeline A,
Sl No. | Location Jurisdiction | ©2Pacity | for Present Status W:Elh! (i
in MLD completion sk
Progress as on 31.12.2024
For civil parts= 87.70%
E & M Part=94,90%
Overall progress=88.70%
(including
E& M)
1} Sewerage network
design as well as
structural design
completed and
work going on
2] Admin building
1 Hooghly Hooghly 26.50 April,2025 Finishing work Nil
completed.
3) 500diaD.ipipe
laying almost
completed & Laying
| of 600mm dia D.|
pipe going on &
| gravity line going
on.
| 4] MPS work
completed.
‘ 5) LS-3 work going on

Status of Drains in respect of Hooghly District:

Action taken against 24 no’s CPCB identified drains in Hooghly District

G | CODE |  NAME OF DRAIN DIST Action Taken
Consultant engaged for
1. R33 Rishra burning Ghat Hooghly preparation of DPR. DPR to be
submitted 10 NMCG shortly.
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Status of Polluted Drains discharging to Zﬁg&z
" “Any

Any
operation/planned in | alternative
S| Name of Cﬂy};.‘ i F;n':l:f the catchment area or; Poliution Present
No:| drain | OF coufinence likely Abetment | Status
point {MLD) diversion/interception | measures
of the drain of STP taken
Will be
Will be tapped in tapped in
Imambara Hooghly- Hooghly Chinsurah Hooghly
Y kel Chinsurah | >24 MLD STP under o Chinsurah
construction STP under
construction
Will be
Chinsurahe |y | gz | Consider in Hooghly- okt
2. W[;:m R:sta Chinsurah MLD Cl'llnﬂ.lg; F:lcws..ecl No Chinsurah NIL
STP under
construction
Will be
. _ Consider in Hooghly- Spped in
Chandni Ghat | Hooghly- 25.75 3 Foot Hooghly .
31" Drain Chinsurah | MLD C""““g"}é“‘““ we Chinsurah N
STP under
construction
In house DPR
is ready. But
Planned to be diverted it could not be
the existing submitted due
Serampore/ 91.88 Scmu':npxc STP which to lack of
% Bh;f;fhl Sematipore MLD | will be renovated after W NOC of NI
the finalization of railway
Tender crossing from
South Eastern
Railway.
In house DPR
is ready. But
Planned w be diverted it could not be
10 the existing submitted due
g 76.30 | Serampore STP which . to lack of
%) CwtraKiml | Sempoee. | 4o n | willtermoaiedaier| NOC of B
the finalization of railway
Tender crossing from
South Eastern
Railway.
| R Consultant
| Consideredtobe | le;'bcde“d engaged for —
o, | Hasting Ghat | oo\ 4550 | connected withthe | DPR.DPR | AR
| Desin MLD | existingLSatRishra | “PRT4 [ shalbe | Statonin
Hooghly district. Ri s}:_: submitted by HOETR,
14.09.2024.
Proposed 1o be
connected with the Will be
STP (26.50 MLD tapped in
capacity ) at Hooghly- . Hooghl
7. | Rosbara Khal Bandel 9.1 MLD Chinsurah NO Chinsguhr:h NIL
Municipality. DPR STP, under
approved by NMCG construction.
on 28.08.2020.
1
Tender | oo sutant
invited for o for
) 65.52 Preparation | DPgRg DPR Financial
8. | Bagh Khal Rishra MLD No of DPR. for e 'u " evaluation in |
Rishta | (e by | ProBFess
Municipal | ) 09 2024

Townin |
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Phase-1: Status of Bio-mining and Bio-remediation of Legacy Waste of the ULBs under Hooghly District upto December, 2024

Now Waste sites Locution of Site | Dump Site

Aren ol o Process adopted to | Quantity of legacy | Timeline to 5 Earmarked
District ULe No of Legacy ?::::Iﬂ ;:: :‘&Fl'l’l' remediate al each [waste processed upto | process ut Area Recinimod Budget (Rs, In Astivn plan to remediate and

inacre site (MT) caeh sife in Acre Crore) recover the sites

mined and Bio-remedisted at 2%

mined and Bio-remediated at 2~
} - —

1¥ Phase of Bio-mining and Bio-
remedhation of the assessed quantity
of Legacy Waste has been
Kalupukur Venmi- completed. But ot has been observed
Chandannagore Compost Plant, Bio-mining and Bio " ’ duning the period of 1™ phase
MU 1 Kolupukur, Baghar M 215916 Rermediation 215916 Completed 1.00 12.63 processing the incoting regular
Muore, Ward No. 8 fresh waste has been converted to
Legacy Waste, which will be Bio-

- T phase.

1% Phase of Bio-miming and Bio-
i of the I i

of Legacy Wasle has been

Kedia-l GP, i and Bi mdr::ﬂiut“w“w_h“ﬁ phlcw

Hooghly- o o-nning o ng -

Chi ; I R;]‘Suhw 6.50 126266 Romatiiation 126266 Completed 250 739 pe sing the incoming regular

ndranagar fresh wisie has been convened to
Legacy Waste, which will be Bio-

¥

=== phasc
Hooghly | Baidyabat

C haamilami

1 Phase of Bio-mining and Bio-
remed of the d quaniity
Rishra of Legacy Waste has been
completed Dt it has been observed
. Ric-mining and Bio during the period of 1* phase
RWMC 52.00 2007 Rensodiation B2000) Mar, 2025 500 1840 prc ingihe} ing roguis
Serampore fresh waste has been converted to

/
Kotrung

Legacy Waste, which will be Bio+)
muned and Bio-remediated at 2
phase
Uttarpasa-
| L <
1
honnagar v

\1\«
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Phase-11: Status of Bio-mining and Bio-remediation of Legacy Waste of the ULBs under Hooghly Disirict upto December, 2024

Area of ; Quantity of legacy | Timeline 1o Earmarked »
sL No of Legacy Ouantity of Waste | Process adopted o te ensidl t Area Reclaimed Budget (Rs. In Action plan to remedinte and
N, | District uLs Waste sites | LOCAtion of Site D?::iite in cach site (MT) remediateat (M ‘T;;.n R ’ﬂ' u;h“:'i; in Acre " (!:Dﬂ'l recover the sites
= Tender was fleated for bio-miming
Eabeputve Veam- and bio-mediation of this further
| Comyianangans I Compost Plant, | 4 g 106252 e, 2025 585 | qumntity oF logacy wasie. Expected
M Kolupukur, Raghar date of completion of processing
More, Ward No_ & wlll b s s el R
Tender was (loated for bvo-mining
Kedia-l G, and hio-medsation of this further
3 Hooghly- 1 Sukamanagar. 650 102139 Dec, 2025 s62 quantity of legacy wasle, Expected
Chunsurah Rahind o date of completion of processing
will be as per timeline mentioned
3. Bhadrewswar 1 a5 il I 7 320000 Dec-2025 1650
4. Bansberia 2 Ward No & & 18 2719 47000 Dec-2025 152
“mw’. Basdvabat:
s
Champdan
6 Rishra
Assessment of present further
quantity of legacy wasie, after
. 5 Assessment under finalization of the quantity tender
7 Serampore 1 RWMO 5200 process Dec, 2025 will be flosted, Expected daie of
comipletion of processing will be as
per timeline mentioned.
" Uttarpary-
: Kotrung
9 Konanagar
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Chinsurah
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and reused and it is planpg‘d':
remaining to be processed in Clu
mode. Identification of ldnd f
plant is under process. !f" Y [ Bians

Thaudhug

a0 ar Goert

Konnagar

385 0

and reused and it is p
remaining to be proce

mode. Identification of

plant is under process. .

¢~

Segregated fractions :m{ being sold |
s @;‘!‘fu
er

0534
L2145 2098

Rishra

5.89 0

Segregated fractions are being sold
and reused and it is planned that
remaining to be processed in Cluster
mode. Identification of land for the
plant is under process.

Serampore

7.68 0

Segregated fractions are being sold
and reused and it is planned that
remaining to be processed in Cluster
mode. Identification of land for the
plant is under process.

Tarakeswar

Segregated fractions are being sold
r'and reused and it is planned that
| remaining to be processed in Cluster
!mndc, Identification of land for the
| plant is under process.

Uttarpara-
Kotrung

6.89 0

Segregated fractions are being sold
and reused and it is planned that
remaining to be processed in Cluster
mode. ldentification of land for the
plant is under process.

Industrial Effluent Discharge: There are 12 Nos. identified Grossly Polluting Industries which
discharge their treated industrial effluent into the river Hooghly. Out of them, M/s. Dankuni Coal
Complex has closed down. The State Board monitors these units on a regular basis besides third
party monitoring which are conducted by reputed institutions engaged by the CPCB.
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District Hooghly (Rural A

40357

Name of the Block-Balagarh

Sl Issue Remarks K
No. W N ST
I._ | Sewage : VL2 N AR U Gl
a) Per day generalion of sewage ineach | a) 17,6 MLD per day
city/town within the District.
b) Quantity of sewage treated per day, | b) 9.2 MLD per day
city / town wise,
¢) The number of sewage treatment | ¢) Nosuch treatment plant in this block but sewage generated by
plant existing and their capacity and the 90% households are 100% treated by aerobic
capacity ulilization and mode of decomposition, The rest 10% sewage is treated by cersspool
disposal in each city / town. service under municipality dispensation. The waste water
generated by these households are treated by soak pit and leach
pit. No. of leach pit and soak pit existing in the locality are 345
d)  Quality of discharged wreated sewage and 378 respectively.
from each STP, particularly for fecal | d) There is no STP in this block but sewage gencrated from
coliform. household is treated by leach pit. When the Pit is completely
full with sewage then firstly cover on top by soil in two or three
layers and then leave for 15 days and after 15 days sewage is
converted into fertilizer.
¢) Time bound plan to meet the gap, if
any, in generation and treatment of
sewage ¢) Generated sewage lreatment is comin!mus process, Treatment
done by private organization.
f) Details of Hotels, Dharmshala and
Ashram operating  without proper | ) All the hotels within the jurisdiction have their individual septic
consent and discharging unireated tank and soak pit arrangements on their own and the
effluent and the action taken against accumulated sludge is being disposed of through seshpool
them. vehicle under Bansheria Municipality point.
g) Water quality in river and its
tributaries in  abutting districts | g) Testing of River water is required.
fowns in terms of faecal coliform
(MPN/100mI)
11. Saolid Waste disposal :
a) Per day generation of Solid waste in | a) 1800 kp/day
each city / town within the District.
b) Quantity of solid waste treated per
day, in each city / town of the | b) 1800kg
District,
¢) The gap in treatment of solid waste. c) Al! the waste collected every day is disposed of through SWM
unit.
d) 4.510n

d} Legacy waste and the time bound
plan to treat legacy waste.

There are no proper dumping place. The waste s0 generated is




403dls5posed8 through SWM unit.
¢) The manner of utilization of the | ¢) Waste Collected and treated in SWM unit. Plastic Waste
treated waste as well as rejects separated for PWM unit. The Biodegradable waste is managed
arising out of remediation of legacy through open window process.
waste,
f) Current status of dumping of solid | D Solid waste dumped by two process i.e. Centralized and
waste with reference 1o location, decentralized. Both places made the segregation shed. In
decentralized area dumping for 7 days. Afier that collected
waste segregated in centralized area.
1l | Censtruction and Demolition waste :

2) Total per day generation of C & | a) 0.15 quintal
D waste within the Distriet.

b) The detail of plant established for | b) There is no plam for treatment of the construction and
the treatment of C & D waste demolition waste in this block but waste so generated are used
including the existing capacity for debris and land filling and segregated by Solid Waste
and capacity utilization. Munagement Project,

iV. | Industrial Effluent discharge :

a) Number of industrial unit
discharging their effluent treated
funtreated in river Ganga and its
tributaries  and  dewils  of e
defaulting industrial units. There is no industry within this Block . ‘/()”I‘—

b) Total daily generation of such
industrial waste  within the S. Thand
Disicit. e [ Bidhsizat

¢) The manner of treatment of the K"”.Ma",_
industrial waste so generated. Raga. e 15

Exp. D821

d) The discharge effluem analysis
from the CETP and ETP treating
the industrial waste from each
outlet,

¢) The per day generation of
industrial solid waste and manner
of its treatment and disposal in
the District.

V1. | Bio medical waste :

a) The per day total generation of | a) 1550 gms/day

bio medical waste in the Distriet.

b)

The manner of its treatment and |
disposal.

b} Bio Medical waste is collected on a daily basis and disposed off
weekly by the Balagarh Rural Hospital.
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e} The manner of utilization of
treated wasie as well as rej
arising out of remediation o
legacy waste.

) Current status of dumping of solid
waste with reference 1o location.

Collected and ireated in SWM unit. Plastic Waste
d for PWM unit. The Biodegradable waste is managed

0360: = e

f) Solid waste store at SWM unit. There is ng-Rrapkr.s

place. /

1L

Construction and Demolition waste :

.

a) Total per day generation of C & | a) 0,03 quintal
D waste within the District.
b) The detail of plant established for | b) LUnder Chandrahati-Il Gram Panchayata S
the treatment of C & D waste up. Other than this for every 100 houscho
including the existing capacity machine has been provided,
and capacity utilization.
IV, | Industrial Effluent discharge :
a) Number of industrial unit | @) 2 Nos. industrial unit are discharging their treated effluent in
discharging their effluent treated river Ganga.
/untreated in river Ganga and its
tributaries  and  details  of
detaulting industrial units.
b) Total daily generation of such | b) Total daily generation of such industrial waste within the Block
industrial  waste  within  the is 994805 KLD.
District.
¢) The manner of treatment of the industrial waste so generated is
¢) The manner of treatment of the Effluent Treatment Plant. The industrial waste everyday so
industrial waste so generated. generated is entirely treated by Effluent Treatment Plant.
d) The discharge effluent analysis | d) The discharge effluent analysis from the CETP and ETP treating

from the CETP and ETP treating
the industrial waste from each
outlet.

€} The per day generation of
industrial solid waste and manner
of its treatment and disposal in

the industrial waste from each outlet.

The report is as follows:

The discharge effluent analysis from | Permissible
the CETP and ETP wreating the Limit
industrial waste from each outlet
BOD Not Done 20mg/L
COD 17 34mg/L 150mg1_|
Copper BDL 03mg/L
Tran BDL D3mg/L
0&G BDL -~
Phosphate 0.04mg/L 05mg/L
pH{Units) 7.22&( 6.5_-%5_1
TDS 996.00mg/1. l&Oﬂm%
Cri Total) BDIL. 2mg/l.
TSS 22.00mg/L 30mg/L
SAR 3.17Units 08{Units)

this
district is mentioned here under:

¢) Generation of industrial solid waste and manner of disposal in

the District.
Disposal to brick |
1, iJFly Ash 6060MT/month | fields and land
filling.
WiCinder Ash 1.2 MT/month Land filling.




| e ! Disposal through 1!
40 Qﬁ:}ar) Fly Ash 1500 MT/month iy ;
J\J | i
ivMetal Scrapete.  |17000kg/month D’”"ﬂ‘:’"’"“"
Disposed through
11640 ash pond for
P A MT/month landfilVroad
construction etc,
-+ . Disposal through
vi) Used Oil 0.56 MT/month authorized recycler.
vil) Empty oil 0.142MT Disposal through
drum/container MT/month authorized recycler.
vili) Waste lead acid P
battery 0.01kg/month Buyback by OEM.
Bio medical waste -
¢) The per day total generation of | a) 750 gms/ per day
bio medical waste in the District.
d) The manner of its treatment and | b) Bio Medical waste is collected on a daily basis and disposed off
disposal. weekly by the Mogra Rural Hospital.

4. N 6584
LTINS RPN,
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GCOVERNMENT OF WEST BENGAL
OFFICE OF THE DISTRICT MAGISTRATE & DISTRICT COLLECTOR
HOWRAH
(ENVIRONMENT CELL)

Memo No.: 5/Env. /Howrah

To: The Chief Environment Officer
Environment Department.

Sub : Submission of updated reporti
Principal Bench, New Delhi OA No:2X
M.C. Mehta-vs- Union of India & Ors.)

Ref  : Minutes of the Meeting chaired by the Principal Secretary, Environment
Department held on 14-11-2024 in connection with order dated 12-08-2024
passed by Hon’ble NGT, Principal Bench, New Delhi in OA No. 200/2014.

Sir,
With reference to the subject captioned above, please find enclosed the updated report
in respect of Howrah District in the instant O.A.
This is for your kind information and taking necessary action.

Thanking you.

Yours faithfully,
Enclo: - As stated.
Yy
c.-\—\; A
District Magistrate
Howrah
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Finished products waste
(food waste)- 500 TPM- to
be sold out for animal/
poultry feed

Poly films/carton/paper
waste- 116 TPM to be sold
out to registered recycling
unit.
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: WEST BENGALPOLLUTION CONTROL BOARD
E,:g;i?g:,ﬁ:‘ 'm% < ’ I_l FE {Depl. of Envircchment, Govi. of West Bengal)

‘/ Lifestyic For Parbesh Bhawan 0.1, Black 1.1, Secior 111,
l’ Enviranment Ridhannagar Kolkata - 700106, INDIA
Tel : 2202-3600 Fax - 2202-3099 City Code 033

Conmry Cude 94

e-inrail. ms whpeb-wh'a hangla gev.in

=

Memo No. 277 /18-74/2001(Pt-IX) Date 4. 07.2024

To

The Member Secretary

Central Pollution Control Board
Paribesh Bhawan

East Arjun Nagar
Delhi - 110032

Sir.

Enclosed plca«. find herewith the Annual Report on the status of the lmplumem
Waste Management Rules in the State of West Bengal for the year 2023 as per prescribed format given

in the Rules,

Your faithfully.

-

Wit

&
Member Secretary

Encl.: As stated ‘above.
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| T

| | .

| ! ! encapsulati * A/ Quantity:

i | ! ! on | Dispased by
| i i ! or conaiate 1 -.

.F | 1 | | pi | | |

| | | | | Deep bunial i

| | | | pits |

l' I I : Any other

| S f _equipment

i | i _ : ; [ Lifluem ] .

! ! ] i ' | | Tremment | | TP Sludge:
i 1 1 i i Plant i Q@lm‘

I { | i i | ! | Disposed by
i i ] | | SubTowl | , i
1 | | - N J |

(a) Total Number of transportation vehicles used for collection of Bio-medical Waste on daily basis by the
Common Bio-Medical Waste Treatment Facilities: 164

(b) List of Health Care Facilities not having membership with the Comraon Bio-Medical Waste Treatment
Facilities and neither have captive treatment facilities: Nil

(¢) Number of trainings organized by the Common Bio-Medical Waste Treatment Facility operators: 1360

(d) Number of Accidents reported by the Common Bio Medical Waste Treatment Facilities: Nil
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&
Page 2
182 540.28 451.70 88,58 540.28
b4 15935.52 BTN 187.50 139552 |
A o 76 137875 12i60.73 162.02 1378.75
Paschim Medinipur
e 90 Ta78.94 200 56.28 T a7894
Jhargram
o B 110954 594.87 COs167 T 110954 [
Dakshin Dinajpur
o 240 137047 807.15 56332 137047 i
Darjecling
- 270 393.32 1 248.04 147.28 395.32 i
Malda
o 96 534.82 a2 263,30 534.82
Jaipaiguri
o o w0 amse | 22598 | o158 | arise
Coochbehar
—————— W Taaso | ey 11351 T30 |
Alipurduar .
i, . ' 171 9es a6 | 51092 990,08
‘ ttar Dinajpur
1 S— . . 1 p— e
) 23 120.93 64.73 £3.20 129.93
l Kalimpong
S —— P ST S _
Total 9927 43120.87 30115.07 1300580 4312087
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Report regarding Mining Activity in District Howrah

Reference :- NGT Case {OA No 200/2014) (CWP No. 3727/1985, (LA
No. 340/2072)

1) Number of cases registered within a year against illegal mining in the bed or flood plains
of river Ganga- Whether any mining is legal or illegal can only be determised by
the Port Trust Authority as river bed of Ganga adjacent to the district Howrah
Is under the purview of Port Trust Authority.

2] Number of cases registered within a year against illegal mining in the bed or flood plains
of tributaries of river Ganga- As In-stream in the bed of tributaries of rive; Ganga
ander the jurisdiction of district Howrah is not permissible, there is no lesal or
tilegal Mining activity is registered in district Howrah.

- £ I!;Jli‘.’ 4

. Officer in Charge
Mining and Mineral,

.’ 0/C DL&LRO, Howrah

b
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Malda District Water Quality Report for the Month of January, 2025

RIVER sm’rlous;m.ocusg pH{URit) | DO(me/L) | BOD(Me/L) Total : Focal \ Tecal Permissible Levelﬂ: |
Coliform{MPN/100ml) | Collform{MPN/100mI) | Streptococci(MPN/100ml) | Total Coliform a |

| | BOD As per CPCB

i | Guideiines

Ganga | Ratua-1 796 B 17 230 i 130 ! 17 Class of Water -8 ]

|Organised Outdour
Bathing) |
| | TC-500 of less i
Ganga | Manickchak 797 88 | 33 | 300 1100 | 330 | (men/200mI ) |
\ ‘ ROD-3.0mg/Lor less |
! ] | (5 Days a1 20°C) \
Ganga | Kallachak-n 792 | ss | 19 190 i 230 { 130 \ |
| | | l
__ | | |
Ganga | Kaliachak-ll 7.97 81 2.0 3500 790 - 230 ‘ |
| l |
| i | l
- | | | |

_ Bodiags
Scientist & In Charge of BRL

SMT. GARGI GH( il
' Scienlist & In-Chare,

I Barrackpore Ragional Lal -
| West Bengal Pollution Cont
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e
Malda District Water Quality Report for the Month of January, 2025
[River | smnnns.fmdc?:%'1 Total 1 Fecal parmissible Level of Total Caliform and BOD As per \
E ! Colitorm(MPR/100m1) i Colitorm(MPN/100mI) | CPCE Guldelines
|

Ganga | Fulhar

|

l;_l‘m‘_ of Water -B
{Organised Outdoor Bathing)
TC-500 or less {MPN/100m1)

|
170 ‘
1
|

i |

| | |

' E | |
| "1 |

Al A
W -
Scientist & In Charpe of BAL

SMT. GARG1 GHOSH
. Scienlist & in-Charge
Barrackpore Reglonal Laboratory
West Bengal Pollution Control Board
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e ——— ——e e

-.mw:n " Remarks

-~ | Construction and Demolition waste -

| |
——s: e e e s

a) Total per day generation of C & D waste in |
Ganga Bordering GP within the Block (in
S Tones/Day). |

1
b) The detail of plant established for the In

1.2 Tones / Day

P——s ;|
the rural arca, there is no established C&D waste treatment plant.

|

|
— treatment of C & D waste including the * Instead, C&D waste is typically disposed of through informal means i.e, _
O existing capacity and capacity utilization. land filling purposes and construction of road purpose. h
< | _
o — ] ) L _

£
«
“ P
/




40452



40453



40454



40455



40456



40457



40458



40459



' ' Annex
. : Ht?“'%o West Bengal Pollutior trol Board

” " Dep nment,
LiFE o, 7

WEST BENGAL 0»

?}enga[
T 1.4 \ Lifestyie for ' Malda Regi fice
Cnvironment _ 'ParTeﬁ Habian’ mggro d Pafk)

a\ | /4
Abhirampur , P.O; Mo%dumptmmﬁld T49%24 24
Website:www.wbpch.gov.in tm il i

Memo No- 4o / WPB/MRO/G.C/NGT/23/24

To,-

The Additional District Magistrate (M.A.)
. Office of the District Magistrate & Colleser,

~ Dist.- Maida, Pin- 732101

Sub: - Material for preparation of affidavit for OA 200/2014 for Malda district..

Ref: -Letter from A.D.M.(MA.), Malda vide memo no.-07/MA, dated-14/01/2025

Sir,
I am enclosing one copy of the material for preparation of affi
your kind perusal please.

Thanking You.

davit for OA 200/2014 for Malda district, for

Yours faithfully

o
N

Qg

(D.Maulik)
Senior Environmental Engineer & In-charge

Malda Regional Office

Senior Emnronmental Engimeer
Weslt Bengal Pollution Control Board
Matia Regional Otiice

Enclosed — As stated above
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OFFICE OF
THE BISTRICT MAGISTRATE
" & COLLECTOR,
MURSHIDABAD
(High Court Cell)

‘New Administrative Building
Berhampore, Dist: Murshidabad

MemoNo: 3 4/5’»)‘&!30 Date: !7 04%- LORS™

1w 3 The Senior Special Secretary,
Department of UD & MA
&
Programme Director, WBSPMG
Government of West Bengal
“Nagarayan”DF-8, Sector-1
Salt Lake, Kolkata 700 064

Sub - Submission of compiled report in connection with OA No. 200/2014 in the
matter of M.C. Mehta -Vs- Union of India

Respected Madam

As per previous discussion compiled report in connection with the above
mention subject is being sent to you for onward submission.

Enclo:- As stated.

Yours faithfully,
i % Joz|2035

Special Law Officer,
WBLA, Murshidabad Collectorate,
Murshidabad.
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i Wi 45.63 83 498 | 2407 Local SLF/ RDF | Recycli | 456 4.98 I 83 I 24.0 | Dec,20 | 9.09 DPR
Sanupur @ . idsod Farmers’ | Road | based | ng 5 7 A2 (Drawing,
Comp Horticult | Making/ | Cemen | Plants Design &
osting ure/ Low land | t Plants Estimate)
Agricultu filling /Makin for Fresh
12 gof Waste
differe Processing
atsond Plant is
"“‘f under
{:Fl.ir.k; preparalic
tiles - n &
elc simultane
ously
preparatic
n of tende:
document
for
engageme
nt of
agency is
under
process.

Zo7riTY 0

b

B30~ ON 'PO9Y

Zemoy

”- pneco jeheueuupg

\\
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NAME OF THE EXECUTING AGENCY-

40547

Site Inspection Report.

Month- December 2024

L. Physical progress of the operational STPs.

GAP WING/W&S SECTOR, KMDA

Anngxwe- gy

S1. No.

Location

ULB
Jurisdiction

Capacity
in MLD

Actual
utilization
at present

Reasons for
underutilization
if any

Status of
installation
of OCEMs

Status of
House
Connection
(if any)

Incremental progress over —’

the last visit

Bhatpara

Bhatpara

25.18

1. Due to pending
work of house
connection
2. The STPs are
designed as per the
year of 2044 projected
population,

Not install tll
now

Total House
connecHon
91000 MLD.
Connection
completed as
on date 34910.
DPR for
balance house
connection
under progress.

NIL

Kalyani

21.00

18.0

NA

Not install till
now

Present length
of network =
260 km
(Approx)
L&T= about
48km, existing
about 212km,
network
remaining =
aboul 110 km.
Number of
house hold =
30000, house
connection
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OFFICE BUILDING & STAFF QUARTER:-

(1)Pile Completed.
(i)PCC work Completed. ( iii)RCC work Up
to Plinth Completed. {iv) Up

tolst Floor Slab RCC Work Completed. (V)
50% RCC work Complete up to 2nd floor Slab.
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40557  Amnexune— Re

Action taken against 4 nos CPCB identified drains in Nadia District.
SL NO CODE NAME OF DRAIN DIST Action Taken
G Y ;
. Re hoshpara drain, Nadia l'apped with Nabadwip STP
Nabadwip
DPR for new sewage network of added arca of]
Kalyani Municipality,PH-T has been submitted lor]
sanction under State head. DPR for scwage
2 ig Majher Char Khal, Nadia network of added area, PH-11 is under process.|
Kalyani ¢ Since Kalyani Municipality is the only ULB 1o
pollute this khal |, it is expected that the pollution
level of this khal will be reduced to pernusible
level,
N s Bagher Khal, Nadio Proposed to be tapped with Kanchrapara STP
(Fodder Khal)
4 4 Raninagar - Nadia Alrg:tdy considercd under the Chakdah [&D
Chakdah Project work
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e

M \ Ll F o B{E)r:p?n:\l;hll:?flnh}-l:::f:tN nf?&lﬁ?&\?ﬁ???
—_—— 5
“-‘:,. /4/ Elr{‘s?'\g:\en_fg;ﬂ Barrackpore Regional Office

Panpur More, Kalyani Expressway. PO .N: araysupur, KRankatiars,

Dist - 24 ParganastNonbhy, PIN - 74320
@& - 2580-0573, 2502-1188 1 1189

Neme no, g3 . gou( wPR) BR N 23 Dute: 25 0l 202y

Additional District Magistrate (Gen). Nadia $0TAP }x
\

OMice of the District Magistrate, Nadia

PO, & P.S.- Krishnanagar, Dist.- Nadia 4 5 i“'
. i ot ge)
Su b VR e
1 eport of industrial effluent discharge and bm*lﬂe cﬁ[l‘ w‘asl‘f"e 3584
\\ JLJL 2i4io- A8

Ref. : Your letter Memo no.66/HS, dated - 0401?074‘\

OF
Sir,
As adviscd by competent authority the details of effluent and solid waste generated from GVl units

in the municipal areas along with bio-medical waste generated in the district. is enclosed.

Yours failhfu\ly.

o .
Environmenial thmcel & hfi “harge
Barrackpore Regional Office

Enclose : As stated.
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Gayeshpur Municipality

No. of uni- |

AB Mauri India Pyt L,
© Chandaman More. P.O.-
Grywshpur. P.S.- Kalvoni .
Nadia- 741234

MName and address of unit- Mis,

- recycled and the unit

Zero Liquid Discharge

225 KL (Iowever the

CRLIFS WASICWDICT 1S -
> LEMuent Treaiment

PMlam
adopted Zero Liyuid

Discharge)
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i WEST BENGALPOLLUTION CONTROL BOARD

2:,;: ;i?.sgt?;ﬁt;' - % “'./" LI F (Dept. of Environment, Govt of West Bengal)
‘/ Lifestyle For Paribesh Bhawan, 104, Block - 1.4, Secior ]I,

“" ~g Environment Bidhannagar, Kolkata — 700106, INDIA

Tel. . 2202-3000 Fax : 2202-3099 City Code 033

Country Code 91

e-mail: ms.whpch-wh(@bangla gov.in

Memo No. 24 7 /15-74/2001(Pt-IX) Date 24 . 07.2024

To

The Member Secretary A ne )(u(z e
Central Pollution Control Board L Rca
Paribesh Bhawan

East Arjun Nagar

Delhi—110 032

Subject: Annual Report on Bio-Medical waste management! for the year 2023

Sir,

Enclosed please find herewith the Annual Report on the status of the implementation of Bio-Medical

Waste Management Rules in the State of West Bengal for the year 2023 as per prescribed format given
in the Rules.

Your faithfully,

WMM

Member Secretary

Encl.: As stated above.
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Anmexune - £ 41

Total

Total

mmmmmmmmmmmmﬂwww

Sold Waste Management | Grey Water Management

. No of
St "’[;"" Ol | No.of | Noof | Construction MRF No.of | Mo.of | oo
No. shicls Blocks | GPs of MRF funcional | 08k P | Fifles Wotland/
completed Leach pit | Chamber DEWATS
1 | Hooghty 2 12 4 10 9 486 0
2 | Howrah 3 18 13 g 2T 572 457
3 | Maua 4 22 21 20 1123 n 0
4 | Murshidabad 13 85 48 44 2,814 62 1
5 | Nada 9 39 25 28 4,313 5 4
Purba
8 | parkenan 6 19 13 15 763 194 0
South-24
¥ ianntes 10 49 51 34 4,742 673 o
Total 47 224 176 180 14,535 2,078 482
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VCV7+F78, Nathat], Kolkata, West Bengal 743165, ind
| larIEBGEEITT' .. 4 B RC2W 5T, Bl
B 4007 R

05/04/22 1116 AN P B Lovg £ 55 26 0ane

DROZZ 0933 AM

Kanchrapara, West Bengal, india

sengal 741193

Naihati Kanchrapara
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Phase - I1 : Status of B

/o
R)tes of the 11 ULBs of North 24 Parg

mining and Bio - R diation of further quantity of Legacy Waste accum due to of regular fresh waste during the 1st phase of processing period
which have turn to Legacy waste upto December,2024.
@lej— vl _Compasition of the Waste i of
L]
; Tnert (%)
(v} Process | Quantity Earmark
: (i) Area Tnert (%) (vii}  |(Constru od
51 ol GPS of Dump b e (Constructio | Compos K soy |1dopied | ellepicy Timeline to| ction  |Compost s Action plan to remidiate and recover the sites
No | District uLs Legacy Socsticu of #hé Waste in RDF (%)| Other | o waste RDF (%) Other | Budget
; coordinate (Lat| Site in n Waste, (%) | process al | Waste, s
aste 3 & s each site Clis Plastic | materla | remidiat | processed | U755 Wiood, | organic, | THastie | matertal (Rs.
 sites Long) ™ |Woed organic. 1% |eat each [upto (T} o : 4 | Crore)
etc) i
elg)
2nd call tender did not mature and Jrd call 1o be initiated]
N soan for biomining and bioremediation of this further
9 ";:“"‘ Khardah 1| Reymwanpar | SN | 2% | oo = - - - | Decas 31 | antity of legacy waste, Expected date of completion of
FProcesing will be as per timeline menboned,
2nd call tender did not mature and 3rd call to be initialed
I : s0on for biomining and bioremediation of this further
10| North2t | et 1 Mathpara | 28N o ] Dec2s | - © | 5| quantity of legacy waste. Expected date of completion of
Pgs B3.02701°E will be as per t
: LOA alreadly ssued to agency for biomining and
"a1'31") bioremediation of this further quantity of legacy waste.
T (st K 1 | RamchandraPur | 2SN 0 |00 = C . Deczs | - * | 5% | Expected date of completion of Procesing will be as per
Pgs SE"I0E A .

Copy of the report is annexed herewith marked as ‘R-2’
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40608
North 24 s A
e Panihati 35 i 7 7 4 176 35 0 0 0 0
North 24 ! :
B roiaian Titagarh 23 1,16,541 47.7 23 16 7 22 14
Total = 330 2408177 1173.74 318 207 83 94.93 | 270.65
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arganas upto December,2024
resh waste bein "
& Tentative
IEPOTHAG Bek Gy timeline for
'PD) . ;
: ensuring
Mixed - 100%
: Total .
Waste segregation
87 167 March '25
1.5 50 February '25
24.06 205 February '25
21.77 35.77 March '25
19 52 February 25
40.9 160 January '25
b 159 | 53.84 February 25
9.66 46.43 February '25
65.5 107 January '25
26 73 January 25




176 176 July 25
11.7 47.7 January '25
498.99 | 1173.74
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Industrial Effluent dischargg

Number of industrial unit

Total dally generation

Nameof | discharging their efluent ; Themannerof | vy discharge effuent analysis from the | T PR €3y generation of
2 9% : of such industrial irestment of the ; i industrisl solid waste and
5L No. | the District / In river Ganga CETP and ETP treating the industrial waste
: wastewater within Industrial waste so manner of its treatment
and its tributaries and details of the District st from each cutlet d e
defaulting industrial units. ¥ disposal in the District
BOD (2 days @ 27°C)| NOT DONE
No. of units- |
Nazne and address of unit- Ms.
Exide Industries Limited, Effluent T 2.4 MT. Sold to mhorized
V] BPEM | 5 New Chand Road, PO.- SO0 KL Plant €oD D00 mgn | v
Atbpur, P.S.- Jagaidal, 24 Pys Lesd Dovrmen
(N)- 743128 0&G Below Detection
Limit
pH (Unit) 6.95
TSS (@ 103-105°C) 14,00 mg/l

R Adlt

o# [or|2S
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Bio medical Waste

Name of
|
5l No. the District Freepr dey ot “nemg:;::tm iical waati lo the The manner of its treatment and disposal
1 24 Pgs (N) 5469.19 Kg/day 1) Incineration- 3409.50 Kg/day and

2) Autoclaving- 2059.69 Kg/day

250

ag‘nl[‘ts .
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2/25/25, 5:25 PM Gmail - Report i.c.w. OA 200 of 2014 of Purba Medinipur district.

@ :’;i;:l(ary_Water_Quality_Criteria.pdf 4 O 6 3 5

revised report format of OA 200.docx
@)

27K
Details of Drains of Purba Medinipur.pdf

@ 30K

?'3 NGT_Order_30.04.2019_Sewage_Disposal_Norms MOEFF & CC 13.10.2017.pdf
290K

‘B Water Quality Report of WBPCB December 2024.pdf
2313K

@ 02 NGT 200 Fresh Waste Processing Status.xIsx
33K

.@ Construction & demolition waste management.pdf
43K

@ Industrial pollution status OA 200.docx
42K

N Flood plain zone report in OA 200.pdf
1810K

@ DOC-20241116-WA0003..pdf
208K

hma3.pdf
B 102K

.@ Bio medical waste 24.07.2024 from WBPCB.pdf
7036K

https:/mail.google .com/mail/u/0/?ik=ac7e6ec699&view=pt&search=all&permthid=thread-f:182502039810173201 6&simpl=msg-f:1825020398101... 2/2
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Purba Medinipur District. \

S Fi

oy, T {"—v‘ Q
SL NO CODE NAME OF DRAIN DIST Action Taken™>.
Drain at Purba Since BOD level is low and
— Begunberia Medinipur |there is tidal effect, DPR on
\ Harakhali FSTP is under preparation .
Green belt canal Purba DO
. i Medinipur
3 - Jhikhurkhali drain Pu_rb_a DO
Medinipur
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SI | Industry
No.
1 2 3 4
Sewage Mega  and | Class 1| Others | Deep
Treat- Metropolitan | Cities Marine
ment Cities Qutfall
Plants
H 5.5-9.0 5.5-9.0 5.5-9.0 5.5-9.0
(stps) | P
Bio- 10 20 30 30
Chemical
Oxygen
Demand
(BOD)
Total 20 30 - | 50
Suspende
d Solids
(TSS) ', 4
Chemical | 50 100 150 150
Oxygen
Demand
(COD)
Nitrogen- | 10 15 =
Total i
1.0 10 .10
Fecal Desireable- | Desireab | Desireab | Desirable-
Coliform 100 le-230 le-1000 | 1000
(FC) (Most —— Permissi | Permissi P
Probable IR ble- b

11
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nly available in major cities and not in smaller cities or villages

ere the standards are proposed to be diluted.

- -1'4fq;\ccording1y, we accept the report of the Expert Committee with the
modification that the standards recommended for Mega and
Metropolitan Cities will also apply to rest of the country. We also
direct that the standards will apply not only for new STPs but also for
existing/under construction STPs without any delay and giving of

seven years time stands disapproved.

MOoEF & CC may issue an appropriate Notification in the matter

_ within one month from today.

The Application is disposed of.

Adarsh Kumar Goel, CP
K,.Raniﬁi&rishnan. JM

- Dr. Nagin Nanda, EM
April 30, 2019

Original Application No. 1069/2018
SN

14
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aste for 128 ULBs of West Bengal upto December,2024

ich of the componentsof (iv)

(vi) Break up details of waste processing /

tiles etc)

Energy 4]
plants Bio- | Usedin el Others |
RDF Others | (Waste to |Compost | Cement Fil.la;ites uses of,
energy units units inerts |
plants)
RDF based Cement Plants
/ Making of different | Recycling g 17.4
road items (paver block/ | Plants 9 ol b
tiles etc)
RDF based Cement Plants
/ Making of different  [Recycling
road items (paver block/ | Plants Bk Rt L |aent
tiles etc)
RDF based Cement Plants
/ Making of different [ Recycling :
road items (paver block/ | Plants A3 &0 - =2
tiles etc)
RDF based Cement Plants
/ Making of different | Recycling
road items (paver block/ | Plants 3 198 L8 S
tiles etc)
RDF based Cement Plants
/ Making of different | Recycling VAR
road items (paver block/ | -Plants ks 1428 246 A1
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P i\ C_;\\
Q L - Sl ! ”\. \
r ’ & L - ‘\' -7‘ ;
f ] : '.. ": -
Hatiberia.P.O - complied with P T 3.3-90 | "Sttm-
Debhog, P.S.— environmental 0&G "F'1 “ "k “p100 | 21@T/month,
Haldia norms DS A .‘. & '2'100 o usCH in
Dist.—Purba * The unit is r % _:-'-_.-'r-"" ./ 4j.cement/brick
Medinipur,Pin-7216 imder Ayt Sl T s
57 down T IIN LT s Fly Ash- 2400
since(8.04.20 ST e T/month, used in
24 to till date cement/brick mfg.
as per the
letter dated
16.04.2024
Submitted by
the unit.
Therefore, no
sampling is
done in this
quarter
14. | M/s UPL Lid. ETP exists Outlet of BOD Not 30 Wooden pallet
P.0.&P.S —Durgachak 72 and treated ETP =ob [éolnse pa ,HDPE drum, paper
Dist.—PurbaMedinipur effluentis TSS 500 100 etc.-130MT/year,
,Pin-721602 complied with pH 7.80 5590 | torecycler.
environmental 0 &G BDL 10
norms TDS 924 2100
Phenols 0.09 1.0
Phosgl))hate 0.13 5.0

Environmental Engineer

Haldia Regional Office
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Sutahata — Il:: Haldia :: Purba Medinipur

Memo No: 3757  /IDT/Sut-11/2024 Date:10.07.2024
To
Additional District Magistrate
&
District Land & Land Reforms Officer
Nimtouri, Purba Medinipur.
Sub : Inter-Departmental Transfer of Govt. land in favour of Ehe Urban Development
&Municipal Affairs Department, Govt. of W.B. for Setting up of 30 KLD FSTP under

Namami Ganga-ll project in view of pollution abatement of River Ganga under P.S. Sutahata.

Ref: Memo No.-3387-GE(M)/24012/284/2023 DTD. 14.9.2023 of L&LR&RR&R Dept.
Sir,

Apropos above, this is to inform that during the correction of record in favour of the UDMA
Department, the required classification ‘Faecal Sluge Treatment Plant’ is not available at E — 8huchitra
software. So, the new record cannot be generated.

This is for your kind information.

Yours faithfully,

24
s |1

Block Land & Land Reforms Officer

Sutahata -l :: Purba Medinipur




40679

Office of the Block Land and Land Ref

Memo No: JSut-il/24

To

The Additional District Magistrate(LR)&

District Land and Land Reforms Officer

Purba Medinipur
sub : Incorporation of the classification of "Faecal Sluge Treatement Plant”
at e-bhuchitra software.
Ref: Memo Nn:iﬂ?—ﬁﬁlM}[!ﬂﬂiﬂ 284/23,dtd.14.09.23 of LELRE&RRER Deptt.
Sir,

Apropos the above mentioned subject, this is to inform that the plot nos.682/865, 685/1106,
$82/1041 with an area 0.9060acres, 0.050 acres, 0.0553 have been sanctioned from LELRERRE&R
Department in favour of the Urban Development & Municipal Affairs Deptt, Govt of W.B for setting up
of 30KLD FSTP under Namami Ganga-ll Project in view of pollution abatement of river Ganga through
inter Departmental Transfer. But during the correction of record in favour of the UDMA Deptt, the
classification "Faecal Sluge Treatment plant” is not found in e-bhuchitra software. A letter was sent to
your end in earlier vide memo n0:3757/107/Sut-11/2024, dated-10.07.24.{copy enclosed)

S0, you are requested to take necessary steps for incorporation of the classification of "Faecal Sluge
Treatment Plant ” in e-bhuchitra software and correction of record in favour of the Urban
Development & Municipal Affairs Deptt.

Block Land awﬁﬁiljna:omu Officer

Sutahata-il, Purba Medinipur

Memo No: ,‘?C«f(r)/juf-ﬁfgf dated: 0?.,2‘_ 24
Cop‘v to: :
The Administrator, Haldia Municipality for his kind informati;:"?k -,

Block Land a ‘nLJRefom Officer
slock AR e T edinwOffice!
Sutahata-il Purba Medinipur
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\ WEST BENGALPOLLUTION CONTROL BOARD

a‘;:;g:“;';(rm:; IPS smson ~@ I_l F (Dept. of Environment, Govt. of West Bangal)
“.- "\"{/ Lifestyle For Paribesh Bhawan, 104, Block - 1A, Secror 11,

Enviranment Bidhannagar, Kolkata — 700106, INDIA

Tel, - 2202-3000 Fax : 2202-3099 City Code 033

Country Code 91

sbpch-whabangla. gov.in

Memo No. % 7 N18-74/2001(Pt-IX) A‘ .07.2024

To

The Member Secretary

Central Pollution Control Board
Paribesh Bhawan

East Ajun Nagar

Delhi — 110032

Subject: Annual Report on Bio-Medical waste management for the year 2023

Sir,

Enclosed please find herewith the Annual Report on the status of the implementation of Bio-Medical

Wasle Management Rules in the State of West Bengal for the year 2023 as per prescribed format given

in the Rules.

Your faithfully,

‘gﬁ%ubﬁ

Member Secretary

Encl.: As stated above.
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/— QN Form IVA
! "

[See rule 13(2)]

ission of the Annual Report Information on Bio-medical Waste Management (to be subm ittedby
n Control Boards or Pollution Control Commiittees and Director General Armed Forces Medical
tral PollutiongControl Board on or before 31st July of every year for the period from January to
Decen bquf( e preceding calendar year)

[fT lgi&,l “{Summary of Information)

e

(1) Name of the Organization: West Bengal Pollution Contral Board

(2) Name of the Nodal Officer with contact telephone number and e-mail: Sri Swarup Kumar Mandal, Chief
Engineer, Waste Management Cell. Mobile no. : 6290039008. c-mail: seed.wbpcb-wh(@bangla.gov.in

(3) Total no. of Health Care Facilities / Occupiers: 9927

](i} Bedded Hospitals and | 3209
i Nursing Homes (bedded) :

(ii) Clinics, dispensaries: Total non-bedded units: 6718

(iii) Veterinary institutions:

(1v) Animal houses;

(_\5 I;athological laboratories:

(vi) Blood banks:

(vii) Clinical establishment:

(viii) Research Institutions:

{ix) AYUSH
(4) Total no. of beds: 168323

(5) Status of authorization till 31/12/2023:

(i) Total number of Occupiers applied for authorization: 9927

(ii) Total number of Occupiers granted authorization: 9927

(iii) Total number of application under consideration: Nil

(iv) Total number of applications rejected: Nil

(v) Total number of Occupiers in operation without applying for authorization: Nil

(6) Quantity of Bio-medical Waste Generation (in kg/day): 43120.87
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Microwave | ... Plastics:
Shredder — | .
B TN o
Jn"l >~ a __,_\‘\\ Disposed by:
. foreobeice | o) N LN
| Gl A, P S SR I #A!
| i Deegf biirial T e = E e I
1| pits i A ) 8" i | g !
A sBer | o8 F 2]
equipment {27 ¢80 // :(;
. NJ ot G -
NGy
Plant,_. .:-C}s _,-\‘ Upniy:
o A Disposed by:

(a) Total Number of transportation vehicles used for collection of Bio-medical Waste on daily basis by the

Common Bio-Medical Waste Treatment Facilities: 164

(b) List of Health Care Facilities not having membership with the Common Bio-Medical Waste Treatment

Facilities and neither have captive treatment facilities: Nil

{¢) Number of trainings organized by the Common Bio-Medical Waste Treatment Facility operators: 1360

(d) Number of Accidents reported by the Comraon Bio Medical Waste Treatment Facilities: Nil
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Page 2
SI. | Name & Address of the CBWTF with contact GPS Coverage | Nameofthecities! | Total | Totalno. | T Total bio-medical Method of Disposal of treated wastes
otalno. | Total Quantityof | C of Treatment squipmentFacilities installed at otal h
No. person name & Telaphone No. Coordinates | Areain areas covered by no.of | of beds Bh-m& pi 4 CBWTF waste treated in {Incineration Ash/Sharps/Plastics) i
KMS CBWTF HCFs | covered | Wastecollected hglday i bd
s in Kot day Equip. | Nos. | Tolalinsialied capacity
BRESS. (kgiday)
d
B. SNG Envirosohutions Pyl Lid 23.39328'N 150 Part of Purba 433 i 236779 = Incineration ash: 12433Kg and ETP sludge:
2 6367 236179 incin. 1 5000 K .
Mouza - Saharjora, P.0. & P.5. - Borjora, B7.25471E Barghaman, Part of i, 3 1@'}; 378Kg disposed off al CHWTSOF.
Contact Person Name - Mr. V. Dasqupta Part of Murshicabad, 0k i Recyclable waste (plastic, glass) sold (p
Ph No.: 9330395322 Part of Malda, Part of authorized recyclers affer Ireafment
Punifa, Part of L 50 KLD Quantity: 20090Kg (This facility ablained
Bankura, & Part of CT0 on 21-06-2023)
9 West Bengal Waste Ma 1 Ltd. : 1,;; This incinerator & _commen  wilh e |
! aste Management Ltd, 23.3208N 150 Senvice yet o be Service | Senice | Senviceyellobe Incin I 500 Kgrhr, Semvice yel to i .
Vill- Pabayon, P. §- Saltora, Dist-Bankura, 8650137 mﬂeu yelto | yeltobe sm:o Aulodd 1 1275KgMr staried Hazardous waste incinerator of lhe Common
PIN- 722158 i be stared Shiedder 1 250 Kgh Treatmenl, Storage & Dispesal (TSDF) for
Contact Person Name : Mr. A, Bhatiachariya started | =eecel Hazardous Waste of Mis West Bengal
Ph.No.. 8002750023 Waste Management Lid. located within the
ETP 1 8KLD same premises ol Haldia, Dist Pube
Medinipur,
TOTAL | @827 166323 43120.87 TOTAL 4312087

; Aajjditional_ quantity Bio-medical Wastes 706400Kg in the year 2023 sent to West Bengal Waste Management Lt Haidia, Dist Purba Medinipur for reatment, # This incinerator is common with the Hazardous waste incinerator of the Common HW Treatment,
Storage & Disposal (CHWTSDF) for Hazardous Waste of M/s West Bengal Waste Management Ltd. located within the same premises at Haldia, Dist Purba Medinipur.
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Solid Waste Manageament
%
SI. Name of the Ngw;; ,Ig_ta;; Construction MRE No. of No. of
No. Districts Blocks | GPs of MRF functional | 502K P Filter
compleled Leach pit | Chamber
1 | Hooghly 2 12 4 10 a 486
2 | Howrah 3 18 13 9 711 572 457
3 | Malda 4 22 21 20 1123 0 0
4 | Murshidabad 13 65 49 44 2.814 62 1
5 | Nadia g 39 25 28 4313 59 q
Purba
8 | Banhanian 8 19 13 15 763 194 0
South-24
T | mekies 10 49 51 34 4,742 673 0
Total a7 224. 176 160 14,535 2,076 462
Offlcer-ip-Charge ol
District Ganga Committee ~ Addlt i District Magistrate
Purba Bgrdhaman Purba Bargh (MA) - &
aman Chairperson, DG,

Purba Bardhaman
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Action taken against 3 nos CPCB identified drains in
Purba Bardhaman District
SL NO CODE NAME OF DRAIN DIST Action Taken

¢ o Sakhai Para Ghat Purba Will be tapped under 14 MLD
Drain, katwa Bardhaman __ |Katwa STP

2 £ Drain near Kasiganj, |Purba Do
Katwa Bardhaman

" o Sukanta Palli High Purba Do
Drain, katwa Bardhaman

/o

Officer-in-Charge b #
District Ganga Committes ongl Magistrate (MA) District Magistrate
Purba Bardhaman Purbg Bardhamay, &

Cheairperscn, DGC,
Purba Bardhaman
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e) The per day generation of industrial solid waste and manner of its treatment
and disposal in the District: 1768.652 MT/month(comprising of ETP sludge,
Husk ash, Dust, Paper Trimming and Processed Pulp).

Method of disposal-Land Filling.

Thanking you,
Yours faithfully,

lgmm"’?

Environmental Engineer & In-charge
Durgapur Regional Office.

2 30
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220623449

[3[5[716]

f:lnulysis Report of Waste WzntcrfSo/ljﬁ Samples lnspectlon _I’.ﬂ"‘

Analysis Done At:

go WEST BENGAL Pb«t% |
-’r:,f, Durgapur Regional Laboratory, Paribésh-BhaWwan, Durgapur-713 216
=

M, C. Dawn, AEE

Sumpic Cnllu:tcd by{Fnsl name on1y in short) e _ l B s : oh g i_ '
'{ Ae. mducme in (hc laha.l ﬂt’ﬁ\ud to the sample container) Date i 19;06"2023 |110f\ﬁ':"e Code E | OODI

gt e e ————

_._.—.__.-. o e - e
T ———

Name of Unit/ Source: | M.fs Debnath KagOJ Udyog (P) Ltd.
'7.8,3.13,19.5,17, 15, 14 B.K. Road, Kshetia P.O.- Mirjapur P.S.- Burdwan

iAddress: . Dist.- Burdwan Pin Code- 713101
! Si.l i = gn:l;l;hl-lg iJ;;uls (CO“ECNDIUEEE‘;;T;T:H—::;-"_.#‘_: |— .'?;I_L];T_ o Cal'l-élu':-t-inn Tll’l“=
| "EP Oute / Recycling Tank S S T
I . T

Sample Serial Number

Parameters |
TSS 12.00
coD 12713
pHl (Unit) l 7.85
BOD | Not Done s

*A|l Parameters expressed in mg/! excepting pH

. BDL : Below Detectable Limit, NT : Nat Trucenblc NE : Not Excrled N A Not Appllcab\e
L e paire ibhanrom pasi  oT= e
Remarks: Treatment facility available.

@Qﬁﬁ# A4
tpoB {203, o »’F -
of Reporting Signature of (JS/8/S8) Signature of In-Charge

.

Copy to : 1. Chiet Engineer, Operation & Execution, WBPCB
2. Chief Scientist, WBPCB

3, Durgapur Regional Office, WBPCB
4. Industry

&3 gas
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Analysis Done At:

LY
wLsTapneaL

" _‘_""-\_ % dwr
o 4:}

& Outlet of ET P ! Recycféd

Aualysis Report of Waste Vﬁ’m‘ua"-.ulré samples Inspection 1d:
Identification Code:

Sﬁ‘nha'plmg Details (Cﬂlﬂecﬁunfl)iu,lml{,f.) -

U00500000150952100124022
2| 6] 1] 2] 2] 0] 2] 3] 3]6]4,4

WEST BENGAL POLLUTION CONT‘ROL BOARD.
Durgapur Regional Laboratory, Paribesh Bhawan, Dulg'lpur-?'l.'i 216

. Office Code=> ,- OOOOODI 1

. - !I - - p— ) .o - + - ES— - . .
i ISnmpl{:ﬁ fed L by{l-:rsl name only in short) N o Sl
\i . ﬁw&hk@ n the I1bel ﬂﬂ"\ul to Hu, snmple contmnm) i Dty 36412202
'i-’.\ o= - r.uf.’l:'b’ et e e s
\ Nain&of, m!Soun.c M;’s chnalh KagOJ Udyog Pvl [,td
W4 7,8,3,13,19,5,17,15,14 B.K.Road, Kshetia P.0.- Mirjapur P.5.- Burderss
— 1Drst - Burdwan Pin.Code- 713101
e i o o

N Collection Time |

""""""'[ T [ 160 &
=y T T ¥ rcated Univeaied
Pieisahise Sample Serial Number

1
TSS 18.00
COD 28.43
pll (Unit) 7.58
0&G < 1.00

| BDL : Below Detectable Limit. NT : Not '|".'-aceat{1'e“,'N1"

Remarks: ETP exists.

Qﬁ

’ : W ol 2024 \
; ’E/& ature of JSIS!‘SS)

Date of Reporting

Copy to: 1. OSD - Operation & Execulion, WBPCSB
2. Chief Scientist, WBPCB

3. Durgapur Regional Office, WI3PCD

4. Industry

& 99

*All Paramelcrs eXpIT essed in mg/l exccpung p[~I

Nol E\ermd N, A 'an :\pphcabfe ' |

“\01\}03’4

f
Sigl{amre of In-Charge




40716



40717



40718



40719

The Environmental Engineer & In-charge, Durgapur Regional Office of the State Board is requested .
to keep a strict vigil on the unit. If the unit is again found to be non-complying with the Board’s
direction, the Board will take strict regulatory action against the unit.

This direction is issued in exercise of the powers conferred under the provision of Section 33A of

ater (Prevention & Control of Pollution) Act, 1974, Section 31A of Air (Prevention & Control of
Poltation) Act, 1981, the Environment (Protection) Act, 1986 and Rules made there under after being
e ed by the Competent Authority.

& By Order,
) . Sd/-

Chief Engineer
Operation & Execution Cell
West Bengal Pollution Control Board

~ Memo No, 23y (3 ) -dr-co-0/09/0165 Date: 26 /03/2023

Copy forwarded for information and necessary action to:

1. M/s. Umananda Rice Mill Pvt. Ltd., Niralgachi, P.O.— Dhatrigram, P.S.~ Kalna, Dist.—
Purba Bardhaman, Pin — 713403
2.  The Chief Engineer, Planning & EIM Cell, WBPCB
3. The Senior Law Officer, WBPCB
4.  The Environmental Engineer & In-charge, Durgapur Regional Office, WBPCB
5. The FAM,WBPCB
6. T.A.to the Member Secretary, WBPCB
7.~ P.A. to the Chairman, WBPCB
.\8,/ Technical Cell, WBPCB for updating the website ,
9. Environment Officer- Communication, WBPCB - for circulation through float file
10

Guard file of O & E Cell
Chie%eer

Operation & Execution Cell
West Bengal Pollution Control Board

Page 2 0f2
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OFFICE OF THE
DISTRICT MAGISTRATE & COLLECTOR
SOUTH 24 PARGANAS

Office: 12, Biplabi Kanai Bhattacharya Sarani, Alipore, Kolkata — 700027
Phone: 033-2449 9944 / 2479 1694, Fax: 033-2448 7871
Email: dm.s24pgs@gmail.com, dm-ali@nic.in

Memo no. 13/ {280 /NGT/R/23

To
The Additional Chief Secretary to the Govt. of West Bengal
Environment Department

Sub: Updated report in connection with O.A no. 200 o
Union of India & Ors.)

Madam

Apropos the above mentioned subject I am sending herewith the updated
report in respect of District South 24 Parganas in connection with O.A no. 200 of

2014 in the matter of M.C Mehta vs. the Union of India & Ors. for your kind
perusal. '

Enclosed: As stated

D&rm,\agistrate
South 24 Parganas
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Fhase - 1: Status of Bio-mining and B
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%,_

i0 - Rewediation of Legacy Waste of Lie ULBs South 24 Parganas where the I'rocessing work has been initiated uplo December, 2024

egary wante e e ol the Watie i i e 1 & P
il Lo Imert (% el Process | Qaantinai |
e ok IS | Aot | Qumeityal | D xps | VA | hrinttn | legacy sacts | Titeline n'...._m| i Eacmacked
e Lomany | anal e | erinate | Oump - Woste in ‘D"M N’"" il [ ST ool (0" ¢ Camiprwt B9 MOF e | Wany ke | Recladmed in | Budget (Ra. In Actiom fiam ta pemiddiate and recues the sites
-l otk | tain | eohsite | Ltirs atemh wepinkes Plavtie witerial (v Arre Crare)
alies oo 1MT) Wood | ganbe. | Mawic w4 ook wliv e (MY e
Langd Cilasw o]
. o)
Bl PP 0 Wi imiey amad Borr v ermeilaion e 4 110
1 - smavssd reamity ol Legacy Woeshe has b commpieied
b Lalyan immining, A Lisas et T & |, L Mot Lo 4 f i
Uodgr g | 1 [ irmiig gaind “'um{m e E LT EUEREN) ETRTTTN FREET STTSATN R E I Rl el PRI S i;'l;:'m“ﬁ b ™ 1 Sal Tt o i Sy M .:,::'::“
Ward tu - 17 | ™ Reenssdiasion ! L e b Barallng Lioos cmerial a Loy s Wi, which will e Bivscdennt
el P irrmmdabed at 3o Phaie
9 Pan ol M pmviierng aond s avimandatiom o b
sl guantity of Logay Waske has B g Arivad
Daluangliate, Wersisiningg Larwe damit Tilymry; M L i
el R eSO el IR RVETPSEIR POOTIY) PRIV FRETIN OO e wigy [ | Lo Bt [T Pl T s d | MU b i s e A
it v £ v esh
(Pt Ao Remedinban it rtding bme. sraryactbeal b Ly Woande, i seill bt B i
arad Mhss-prom it a1 Jiad Phaane.
: Macomairiing - Lina Larm W0 {mg e .
Maheshtals | 1 wt:m.yb::’s m’: 15 S TE U BTN SRR FRTN b “""‘"H’ bicpsed P i ‘:‘::E:
[ e [CRTER R
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3/1/25, 11:27 AM Gmail - Advance service for Status Report in matter of M.C. Mehta vs. Union of India & Ors. O.A. 200 of 2014.

4 O 7 64 Lexcuria Lawyers LLP <office.advocate.madhumita@gmail.com>

Advance service for Status Report in matter of M.C. Mehta vs. Union of India & Ors. O.A. 200 of 2014.

1 message

Lexcuria Lawyers LLP <office.advocate.madhumita@gmail.com> Sat, Mar 1, 2025 at 11:26 AM
To: Katyayni Chaubey <katyaynichaubey986@gmail.com>

Dear Sir/ Ma'am,

PFA.

n Status Report.pdf

592

With Regards

Office of Advocate Madhumita Bhattacharjee

1921, J Block, Opposite Ariston Hospital, C.R. Park,
New Delhi-110019

Mob. No. 7011332809

Chamber No. 807, Additional Building Complex,
Supreme Court of India,

New Delhi-110001

Telephone No. 011-43029802

https://mail.google.com/mail/u/0/?ik=3327367c9a&view=pt&search=all&permthid=thread-a:r-6109719290376200451&simpl=msg-a:r44712957096...  1/1


https://drive.google.com/file/d/1hvjDyigtHfH7sRpDHkiFs9q7t4tLBb0j/view?usp=drive_web
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